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Supreme Court 
Aejaz Ahmad Sheikh v. State of U.P., (Abhay S. Oka, Pankaj Mithal and Ahsanuddin Amanullah, JJ.), 

2025 SCC OnLine SC 913 
Amruddin Ansari v. Afajal Ali, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 912 
Ayyub Ali v. State of U.P., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC 911 
C.K. Velu v. R. Magesh, (Sudhanshu Dhulia and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5016 
Ch. Ramesh v. Joint Collector, Ranga Reddy District, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 

SCC OnLine SC 5015 
Chief Executive Officer v. S. Lalitha, (Dipankar Datta and Rajesh Bindal, JJ.), 2025 SCC OnLine SC 

916 
Janshruti v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 909 
Jharkhand Urja Utpadan Nigam Ltd. v. BHEL, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 910 
Jindal Public School v. State (NCT of Delhi), (Ujjal Bhuyan and Sandeep Mehta, JJ.), 2024 SCC 

OnLine SC 5018 
Jyoti Kumar Lal v. State of U.P., (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC OnLine SC 903 
Kamineni Hospitals v. Peddi Narayana Swami, (B.R. Gavai and Augustine George Masih, JJ.), 2025 

SCC OnLine SC 914 
Leela Devi v. Brij Mohan, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC 902 
Mohd. Abrar v. U.P. Jal Nigam (Urban), (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine 

SC 904 
Mohseen v. State of U.P., (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 906 
Murlidhar Aggarwal v. Mahendra Pratap Kakan, (M.M. Sundresh and K.V. Viswanathan, JJ.), 2025 

SCC OnLine SC 915 
Musunuri Satyanarayana v. Gorijavolu Srinivasa Rao, (M.M. Sundresh and Aravind Kumar, JJ.), 

2024 SCC OnLine SC 5020 
Namamula Lakshmayya v. Sri Sita Ramaswamy Devasthanam, (Hrishikesh Roy and Prashant Kumar 

Mishra, JJ.), 2024 SCC OnLine SC 5013 
New India Assurance Co. Ltd. v. Gopu, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC 

OnLine SC 908 
Purushottam Sarode v. Akola Oil Industries (P) Ltd., (Hrishikesh Roy and Prashant Kumar Mishra, 

JJ.), 2024 SCC OnLine SC 5014 
Sobha Devi v. Ritesh Kumar Dubey, (Hrishikesh Roy and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 

5019 
State of Punjab v. Saurabh Sharma, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC 

OnLine SC 905 
T. Udaykumar v. Ravichandran, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC 

907 
Tribal Welfare & Development Department v. Manorama Chouhan, (Hrishikesh Roy and S.V.N. 

Bhatti, JJ.), 2024 SCC OnLine SC 5017 
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Allahabad High Court 
Hikayat Ali v. Allah-Rabbul Almin Waqf Walia, (Prakash Padia, J.), 2023 SCC OnLine All 5389 
Jeeshan v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8330 
Mohd. Abrar v. U.P. Jal Nigam (Urban), (Vivek Chaudhary and Manish Kumar, JJ.), 2023 SCC 

OnLine All 5390 
Mohd. Ataif v. Union of India, (Rajeev Singh, J.), 2023 SCC OnLine All 5387 
Ritesh Kumar Dubey v. State of U.P., (Rajeev Singh, J.), 2023 SCC OnLine All 5386 
Sarvar v. State of U.P., (Ashwani Kumar Mishra and Syed Aftab Husain Rizvi, JJ.), 2023 SCC 

OnLine All 5388 
  
Andhra Pradesh High Court 

Kotagiri Butchiyya Rayanam v. State of A.P., (B.S. Bhanumathi, J.), 2023 SCC OnLine AP 4547 
Musunuri Satyanarayana v. Gorijavolu Srinivasa Rao, (B.S. Bhanumathi, J.), 2023 SCC OnLine AP 

4548 
Vejella Rajendra Prasad v. State of A.P., (Ninala Jayasurya, J.), 2023 SCC OnLine AP 4546 

  
Chhattisgarh High Court 

Abhishek Soni v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4540 
Ajay Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4500 
Alok Buildtech (P) Ltd. v. Union of India, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 

SCC OnLine Chh 4513 
Amar Das Banjare v. Amit Kshatri, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 4466 
Amar Nirnejak v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

4525 
Amit Sharma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4518 
Anand Kamar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4491 
Anand Kumar Tigga v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4537 
Anil Ghosle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4483 
Anita Dhagamwar (Dr.) v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 

4547 
Arjun Devangan v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 4464 
Arun Gupta v. Tejinder Singh Sindhu, (Rajani Dubey, J.), 2025 SCC OnLine Chh 4472 
Arvind Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4478 
Astha Rani Lakra v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4548 
Babloo Ram v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4519 
Bahadur Shah v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4493 
Balaram v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4527 
Bharat Rail Automations (P) Ltd. v. CCT, (Sanjay K. Agrawal and Deepak Kumar Tiwari, JJ.), 2025 

SCC OnLine Chh 4507 
Bhola Tiwari v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 4504 
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Brijendra Bahadur Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, 
J.), 2025 SCC OnLine Chh 4463 

Chandrakant Verma v. Chhattisgarh State Power Distribution Co. Ltd., (Bibhu Datta Guru, J.), 
2025 SCC OnLine Chh 4552 

Chhattisgarh Diocese Board of Education v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 
2025 SCC OnLine Chh 4533 

CIT v. Gurunanak Rice Industries, (Sanjay K. Agrawal and Deepak Kumar Tiwari, JJ.), 2025 SCC 
OnLine Chh 4506 

D.S.G. Papers (P) Ltd. v. Chhattisgarh Pathya Pustak Nigam, (Ramesh Sinha, C.J. and Arvind 
Kumar Verma, J.), 2025 SCC OnLine Chh 4516 

Deepak Miri v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4503 
Deepan Chakraborty v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 

Chh 4531 
Dev Prasad v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 4456 
Devendra Chandrakar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 

Chh 4514 
Devendra Kumar Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 

4498 
Dhan Lal v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 4458 
Dinesh Baland v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

4477 
Dinesh Kumar Masta v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4546 
Heeralal Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4492 
Indian Trade & Transport Corpn. v. State Tax Officer, (Deepak Kumar Tiwari, J.), 2025 SCC 

OnLine Chh 4555 
Jagdish v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4526 
Jagmohan Kushwaha v. Sangeeta, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 

4465 
Jasim Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4481 
Jaswant Kumar Mahilange v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 4474 
Juned Siddiqui v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 4494 
Kali Bai v. Vijay Kumar, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 4471 
Kamlesh Telasi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4488 
Karam Singh Kanwar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 

2025 SCC OnLine Chh 4509 
Kartik Shetty v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4479 
Kashi Prasad v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 4476 
Khaleshwar Ram Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4489 
Komal Das Ghritesh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4549 
Lahidi Multipurpose Higher Secondary School v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 

2025 SCC OnLine Chh 4534 
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Lakshmi Mahila Swa Sahayata Samuh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 
2025 SCC OnLine Chh 4524 

Lalita Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4482 
Madheram Bareth v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4480 
Mahaveer Yadav v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4541 
Mahendra Deewan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4484 
Mahendra Kumar Gupta v. Chhattisgarh State Information Commission, (Amitendra Kishore 

Prasad, J.), 2025 SCC OnLine Chh 4515 
Mahindra Kindo v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4502 
Mangaldas Patel v. Chhattisgarh State Power Distribution Co. Ltd., (Rakesh Mohan Pandey, J.), 

2025 SCC OnLine Chh 4522 
Manish Dixit v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4512 
Manish Tank v. Vijay Khandelwal, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4453 
Manoj Kumar Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 

Chh 4517 
Manoj Suryawanshi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 4475 
Mansharam Ashikar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4497 
Meena Bai Yadav v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 4457 
Mohd. Aftab v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4487 
Motilal Yadav v. Manchit Vaidya, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 4468 
Mukesh Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4499 
New India Assurance Co. Ltd. v. Leena Dewangan, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine 

Chh 4469 
New India Insurance Co. Ltd. v. Koushilya Bai, (Rajani Dubey, J.), 2025 SCC OnLine Chh 4467 
Nyar Kumar Yadav v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 

Chh 4528 
P.C. Denial v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4542 
Parul Rai v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4523 
Pawan Kumar Dubey v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4544 
Piramal Petrolium (P) Ltd. v. CCT, (Sanjay K. Agrawal and Deepak Kumar Tiwari, JJ.), 2025 SCC 

OnLine Chh 4505 
Pitamber Lal Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

4461 
Pravin Kumar Singh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4543 
R.B. Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4496 
Rahul Chouhan v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

4473 
Rainbow Travels v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

4520 
Rajendra Rai v. District Magistrate Office of Collectorate, (Ramesh Sinha, C.J. and Arvind Kumar 

Verma, J.), 2025 SCC OnLine Chh 4460 
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